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INVITATION FOR EXPRESSION OF INTEREST (EXTENSION) FOR lﬁt of the proposed “Air Pun-  forthe CM.” he said. —FT1
QUADRANT TELEVENTURES LIMITED

Nawaz administration had  necessities, public money has.
acquired the 19-seater VIPjetas  been spent on a single aircraft

—= = o

OPERATING IN TELECOMMUNICATION AND BROADBAND SERVICES
IN STATE OF PUNJAB AND ADJOINING AREAS
(Under Regulation 36A (1) of.the Insolvency and Bankruptcy
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

o RELEVANT PARTICULARS FOR THE ATTENTION OF THE CREDITORS OF
1. [Name of the Corporate Debtoralong  |QUADRANT TELEVENTURES LIMITED MOHAN RAIL COMPONENTS PRIVATE LIMITED
with PAN/CIN/LLP No. CIN: LODODOMH1946PLC197474 3 T RELEVANT PARTICULARS
"~ |PAN: AABCT2862R : T

2. |Address of the Registered Office Registered Office: Flat no. 8, B-Type, il g ame ﬁr cnrpora!.e det')tor [Mohan Rai Components Privits Limisd ?
Sadafuli Bullding, Tirupati Park, Gurusahani 2 :‘;\o incur::orahunc corpofate deblorf 20,08, 1987
Nagar, N-4, CIDCO, Aurangabad City, 3. | Authority under which corporate ok i i 2
Aurangabad, Maharashtra, India - 431001 debtor is incorporated / registered Reglstanoh GagygionCidmigar
Corporate Office: 8-71, Industrial Area 4. [Corporate Identity No. / Limited Liability
Phiase- VIl Monali, Punab, India- 160055 Identification No, of corporate debtor | U35203PB1991PTC011578

3. |URL of Website ; i s:{Mww.connecmr dband.in/ 5, [Address of the registered office -and|opposite Rail Coach Factory, Hussainpur, |

4. getaws of Piacs where majority of Fired M?gumybot Assets of the Corporate Debtor principal office (ifany) of corporate debtor | Kapurthala, Punjab 144602

ssets are located in Punjab and adjoining areas =
5. |Installed capacy of main products/ | Not Applicable g | reaNency Eommencame caie i 20.02.2026

respect of corporate debtor

sarvices

6. |Quantity ana valus of main products/  [Last Financial Statements available on record

7. | Estimated date of closure of insolvency
resolution process 19.08.2026
sefvices sold in |ast Financial Year are for FY 2024-2025 in which Corporate

Name and registration number of the ~ [Name:- Mr. Mohit Chawla
Debtor had reported revenue of Rs. 273.97 8 | i " Pkl :
Crores. Further Company's Equity Shares are insolvency professional acting as Registration Number:- .

Listed with BSE. interim resolution professional IBBI/IPA-001/IP-P00524/2017-2018/10949
7. |Number of Emgioyees’ Workmen Around 982 on roll and 240 outsourced as 9. |Address and e-mail of the inferim Address- SCO 26, Levellll, Shri Balaj
on 27-01-2026 resolution professional, as registered  (Complex, Old-Ambala Road, Dhakauli,|
8. ncluding last avalable [ https://www.connectbroadband.in/ or may it therBaard Zuall:pur-140503_ f
(with schedules) |be obtained by sending an E-mail to Registersd Emailid:
of creditors, relevant |atlibc@gmail.com camohitchawla@gmail.com
events of the 10, | Address and e-mail to be used for Address- SCO 26, Level-lll, Shri Balaji
S iR 8t correspondence with the interim Complex, Old-Ambala Road, Dhakauli,
9. |Eligibility for Resolution Applicants https://www.connectbroadband.in/ or may resolution professional Zirakpur-140603
under Secion 25(2)() of the Code s |be obtained by sending an E-mall to Email id for Correspondence:-
al gil.ibc@gmail.com ip.mohanrail@gmail.com
10. |Last date for receint of Expression of  |02.03.2026 (Extended from 21.02.2026) 11 | Last date for submission of claims 06.03.2025
* _ |Interest ! .03.
Cli f  ffany,
T Dae ol 5 ol Tatol  [12.03.2026 (Exended from 03.03.2026) 2 2 e | -
Prospectiv Applicants by the interim ion professi
12. |Last date for s on of Objections |17.03.2026 (Extended from 08.03.2026) 13. |Names of Insolvency Professionals

toProvisiona identified to actas Authorised Not Applicable
13. st of Prospective |27.03.2026 (Extended from 18.03.2026) Representative of creditors in a class
(Three names for each class)
14, rmafion 01.04,2026 (Extended from 23.03.2026) 14.| (a) Relevant Forms and Weblink: _
on Matrix and (b) Details of authorized representatives| https:/ibbi.gov.in/nome/downloads
: 1 Plan 10 are available at: )
; Notice is hereby given that the Nafional Company Law Tribunal has ordered the
15. |Last date of 02.05.2026 (Extended from 23.04.2026) commencement of a corporate insolvency resolution process of the Mis Mohan Rail
Plans Components Private Limited on 20.02.2026.
16. [Process E-m ) submit EO! qtl.ibc@gmail.com The credifors of Mis Mohan Rail Components Private Limited are hereby called upon o
17. |Details of Co Debtor's Corporate Deblor is ot registered as MSME submittheir claims with proof on or before 06.03.2026 to the Interim resolution professional
registrationas atthe address mentioned against entry No. 10.
Mr. Rajesh Jhunjhunwala The financial creditors shall submit their claims with proof by electrenic means.only. All
Resolution Professional for Quadrant T Limited | | other creditors may submitthe claims with proofin person, by postor by electronic means.
IBBI Registration No. IBBIIPA-003/IPN00457-C01/2017-2018/11102 ) Sdi-
Date: 22-02-2026 . Registered E-maif ID: jhunjhunwala.rajesh@gmail.com] | Place:- Zirakpur . _ Mohit Chawla
Place: Mumbai Process E-mail ID: qtl.ibc@gmail.com [\] Date:- 22.02.2026 Interim Resolution Professional

OFFICE'OF THE RECOVERY OFFICER DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 3)
Ground Floor, SCO 33-34-35, Sector 17-A, Chandigarh-160017
! PROCLAMATION OF SALE
Proclamation Of Sale Under Rules 37, 38 And 52 (1){2) Of Second Schedule To The Income Tax Act, 1961, Read With The Recovery Of Debts & Bankruptcy
Act, 1993 HDEC BANK LTD. Vs. Sh. Narpal Singh And Others RCNo.14/2024in 04/962/2021
(€D1) Sh. Narpal Singh Sfo Sh. Nirmal Singh, R/o Vpo Rani Wala, Tehsil Malout, District Muktsar, Punjab-152062.
{CD2) Smt. Harjeet Kaur W/a Sh. Nirmal Singh, R/o Vpo Rani Wala, Tehsil Malout, District Muktsar, Punjab-152062
{€D3). Ms, Charanjeet Kaur D/o 5h, Nirmal Singh, R/o Vpo Rani Wala, Tehsil Malout, District Muktsar, Punjab-152062

Inspection Date | Reserve Price, EMD &|  Date/Time of EMD Deposting] =~ Name of auctioneer
Recoverable Amount B Time AR Increate AmaUnt E-Auction date officer/Phone
Rs 29,50,678.14 Along With @ 10,00% Simple 31.03.2026 30.03.2026
interest Yearly w.ef. 25/03/2021 Till Realization | on Request Rs. 184.28 Lakhs 2 PM to 3 PM Mr. JAGIOT SINGH
And Costs Of Rs 32000 From The CD(S) lointly And | ¢ procnactive 1 Kkh > Upto Mobile. 9316780332
Severally, And You, The CD(S), Failed To Repay The Bld:;er B 8'4: el w:th a“‘};mi"i[:" ROBTE Email; Jagjot.Singh
Dues Of The Certificate Holder Bank(s)/financial CRIE 083 MiBULE :
Rs. 1,00,000/- with unlimited @hdichank.in

Institution(S). ) atarsion.

DESCRIPTION OF PROPERTY: Total Land Measuring 70kanal 4 Marlas Details As Under:- A) Land Measuring 23 Kanal © Marlas Bearing Khewat No.26 Khatuni
No.35 Rect, 34 Kifla No.6{8-0), 7(8-0), 8/1(7-0] Owned By Harjit Kaur 7/15 Share Nirpal Singh 4/15 Share, Charanjit Kaur 4/15 Share As Per Registerad Mortgage
Deed No.2929 Dated 03.10.2 8] Land Measuring 47 Kanal 4 Marlas Bearing Khewat No. 338 Khatauni No. 85G Rect No. 33 Killa Mo. 10/2/2(0-14), 11(8-0)
20/1{4-0) Rect No. 34 Kills No. 13/1(7-0) 14(8-0)15(2-0) 16/1(4-0) 17/1(4-0) 18/1{3-10) Owned By Harjit Kaur 1/15 Share, Nirpal Singh 4/15 Share, Charanjit Kaur
4/15 Share Vige Jamabandi No For [he Year 2008-200¢ Situated In The Area Of Village Raniwala Tehsil Malaut District Sri Muktsar Sahib Vide Hadbast No.175
TERMS AND CONDITIONS: OnlinesE-Auction snall be conducted by the service provider M/S C1 India Private Limited (Contact Person Mr., Mi Kumar,
Contact No, 7080804466 email: delhi@ciindia.com), Piat no.68, 3rd Floor, Sector 44, Gurgaon 122003 (Haryana), Helpline Numbers - 7291681124,25,26
support email - suppert@bankeauctions.com.

Each intending bidder shall be required to pay Earnest Maney Deposit (EMD) by 30.03,2026, 17:00 hours, through RTGS/NEFT/directly into the Accaunt
No, D0682970000056 in the name of HDFC Bank, Bharuch Branch, of CH Bank having IFSC Code No. HDFCOO00068 (5 character is ZERQ) and details of the
Property along with copy of PAN card, address proof and identity proof, email 1D, Mobile Number and in case of the company or any ather document,
confirming representation/ attorney of the company and receipt/counter foll of such deposit. EMD deposited thereafter shall not be considered eligible for
participation in the auct AD d r due date & time shall be rejected & the amount paid towards the EMD shall be returned to them by way of

of participating in the bidding process is required to have a vaild digit.
lity of the bidder to obtain the said digital signature certificz tive
smadbabiddine any issue wilh regard to o

agiuen by them

adic
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